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w882  GOVERNMENT MEDICAL COLLEGE, MIRA) §s
»Website: gmemiraj.edu.in » Email: deangmcmiraj@yahoo.co.in» Phone: 0233/2232090-99» Fax: 0233-2231359
Outward No. GMCH Miraj/O.A. no. 89/ Green Tribunal/ &4 qr; /24 O+, 2-12~2024
To,

The Honouarable National Green Tribunal,
Western Zone

Pune

Subect: Submission of response in O.A. 89/2023 (Ravindra Walwade versus Government
Medical College Miraj District Sangli)

Reference: O.A. 89/2023 (Ravindra Walwade versus Government Medical College M
District Sangli)

Honourable Sir,
With reference to above cited subject, please find the point-wise reply as per follow:

:

a)
b)

c)

Application for Consent for authorization was submitted to Maharashtra Pollution
Control Board vide number MPCB-consent-0000227457 dated 01.12.2024 to obtain
(enclosed as Annexure R-1):

Consent to establish/operate/renewal of consent under section 25 and 26 of the Water
(Prevention and control of pollution) Act 1974 as amended;

Consent to establish/ operate/renewal of consent under section 21 of the Air (Prevention
and control of pollution) Act 1981 as amended;

Authorization/ renewal of authorization under Biomedical Wasrte Management Rules
2016 as amended. Hazardous waste (M & TM) Rules 2016, in connection with
my/our/existing/proposed activity from the premises.

Government Medical College Hospital Miraj is registered with M/S Surya Centre
Treatment Facility Private Limited Sangli for management of biomedical waste in
accordance with the provision of biomedical waste management Rules 2016 as amended
and in compliance with the provisions CPCB guidelines up to 31.03.2025 (enclosed as
Annexure R-2).

Administrative approval for establishment of STP and ETP and underground drainage
was received widel Government Resolution no. GSM-2022-Pr.Ka/369/(Adm) 1 dated
21.08.2024 and amount of rupees 14,51,78,200 (fourteen crore fiftyone lakh seventy
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eight thousand and two hundred rupees only) was sanctioned (enclosed as Annexure R-
3).

4. Accordingly,Maharashtra Jeevan Pradhikaran Sangli has advertised e-tender no. 04 year
2024-2025 dated 26.09.2024 (enclosed as Annexure R-3).

5 The said e-tender process was completed by 31.10.2024 and it was opened on
26.11.2024. Opening of e-tender was delayed because of presence of model code of
conduct for Assembly elections. The e-tender was opened at Sangli office and it was
submitted to Mumbai Headquarter for technical sanction (Member Secretary MGP Water
supply Department Mumbai).

6. The duration of completion of STP, ETP and underground drainage will take about 24
months to complete. Once the technical sanction is received from Mumbai headquarters,
the work of establishing ETP, STP and underground drainage will be started at the
carliest. At present, the waste water from hospital is disinfected and then discharged.
Biomedical waste is segregated at the source and accordingly disposed by M/S Sury:
Centre Treatment Facility Private Limited Sangli for management of biomedical waste in
accordance with the provision of biomedical waste management Rules 2016 as amended
and in compliance with the provisions CPCB guidelines up to 31 .03.2025.

Therefore, it is prayed that kind consideration should be given to above mentioned points. The
hospital is a Government hospital and medical college and per day many needy and poor patient
takes treatment from the hospital either free of charge or at very minimum cost. So, kind
consideration be given to the hospital and the proposed fine should be waived-off. This is
humble submission.

Thanking you.

Yours faithfully,

Government Medical College Hospital
Miraj District Sangli
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Maharashtra Pollution Control Board

Application for Consent/ Authorisation

Sir,
/We hereby apply for*

FERTSE wguv ferdm #es

1. Consent to BtablisNOperate!Reneﬁal of consent under section 25 and 26 of the Water (Prevention & Control of Pollution) Act, 1974 as

amended.

2. Consent to Establish/Operate/Renewal of consent under Section 21 of the Air (Prev

amended. .

3. Authorization/renewal of authorization under Blo-Medic
Rules, 2016, in connection with myfour/existing/proposed

ention and Control of Pollution) Act, 1981, as

al Wastes Management Rules, 2016 as ameﬁded, Hazardous waste (M,& TMIn
activity from the premises as per the details given below.

I

1.General information

AN No: -

T R - X : i

Industry Information

Industry Type:
R30 Health-care Establishment (
as defined in BMW Rules)

Consent To:
Operate (Plain Renewal)

Consent to Establish Details
Consent to Establish No.

Previous Consent No.

BO/MPCB/CAC/Refusal/lUAN
No.0000094657/C0/2411000332

Submit to:
SRO - Sangli

Consent to Establish date
01-01-1970

Previous Consent date
07-11-2024

Application submitted on:
01-12-2024

Scale:
S.S.l

Consent to Establish Valid Upto
01-01-1970 '
Previous Consent Valld Upto

© 07-11-2024

Perticulars of Applicant (Owner/Occupler/Any other Authorised Person)

First Name Father / Husband Name Last Name Designation
Dr. PRAKASH DATTATRAY GURAV DEAN
Mobile No  Telephone/Fax Emall Aadhar No
9422040331 deangmcmiraj@yahoo.co.in 849738686737
PAN No Address Pin Code

K 416410

AAXPG4371R VANKATESH-SHRAUSTEE R-BANGLOW MADHAVNAGAR RAD GOLDEN PAR

SANGLI



2. Health Care Facility (HCF) Information 2 9 1

a) Name of the Heaith Care Facility
Govt. Medical College & Hospital

b) Address for Corrspondance

own
Pin Code District ;1::]/1'
416410 Sangll
Survey/Gut No. Name of premises /Bullding "“d/stu.:; 0AD
Plot No.285/A/1 MIRA) PANDAR|
Area/Locallty Email . Website URL
Mira) deangmcmiraj@yahoo.co.in NA
¢) Onwership of Facility
State Government
Name of the Department MEDICAL EDUCATION AND DRUG DEPARTMENT
Land Ownership |
Self Owned
d) Month and year of commissioning of the HCF
01/01/21970
e) Area of the Facility / Hospital .
i) Total plot area (In square meter) Ii) Bullt up area (in square meter) ili) Open Pilot Area (Sq.ﬂtr)
129499.40 214483.39 121.00
f) Enter Latitude and Longitude of site (In degrees) )
Latitude (In degrees) i Longitude (In degrees}
0 0
g) Does HCF have Operation Theatre
No .
Number of OT ' 8
h) Does HCF have Laundry facility in premises Yes
No of Washing Machines Capacity (Kg/Cycle)
1 150.00
i) Does HCF have Canteen/Cafeteria facility in premises ; Yes
Area (Sq.Ft.} Water Consumption/day (CMD) No of Cafeteria
202.34 1.00 1
j) Does HCF have Hostel/Residential quarters in premises Yes
Nos Area (Sq.Ft.) Total No. of Rooms / Quarters
9 13239.00 300
Total No. of Persons / Residential Total Water Consumption (CMD)
700 56.00

3.BMW Authorization Details

a) Type of health treatment system
Medicine '
b) Government Notification Details

Total number of Beds Government Notification No Date of Notification
315 1093 7593 21-08-1995



292

Jiagnostic and Pharma Facilities available in Premises

§ pathology Lab Yes Average Samples/day 1200
plood Bank Yes Number of Bags used/Month 400
d) Whether HCE intended to Sale / Handover liquid BMW for R&D purpose
No
'ategory wise Bio-Medical Waste Collected ,Treated,Dl;Ww _
l sr. No “ Category Type of Waste {QKM:/::)N’Y not to ex
1 Yellow a) Human Anatgﬂi_cnl waste _ | 1500.00
b) Animal Anatomical Waste 0
I o Solled Waste . =1 27000 |
d) Expired or Discarded Medicines : , 1100.00 : l
¢) Chemical Waste - 135000 |
/9 Chomical Liqguid waste 1100.00 |
g) Discarded linen, mattresses, baddlnv’ '-’0""""”‘“" with 1250.00
blood or body fluid. e
:}a:ltl:roblology Blotechnology and other clinieal eal laboratory 1200.00
E Contaminated waste (Recyclable) 2000.00 |
__ Waste sharps including Metais T — 2000.00 |
4 Bilue ~ |[a. Glassware SRS o 750.00 .
b. Metallic body Implants ' ‘__f1250.ooa_j‘

Do you Have Equipment Installed for Pretreatment of Yellow (g). (h) Category Waste

No

Whether you have establish a Bar-Code system for Bag of Containers contaning Bio-Medical waste

Yes

Common Facility Membership Details (CT F) . «

CTF Name Membership Number Issued Date
$C20242504571 31-03-2025

M/s. Surya Central Treatment Facllity, Sangli

4.Consent Detalils

a) Sources of Water
-I) Surface Water Yes

Name of the water supply Water Consumption Quantity (CMD)
Mun Corporation Miraj Sangli 100

i) Ground Water No
i) Tenker Water " No

b) Water Consumption Details

Raw Water (CMD) Recycle Water (CMD) Total Water Quantity Requirement (CMD)
75.00 25.00 100



Domestic Pourpose For Gardening

40

Recycle,On Land For Gardening

Floor washing,

¢) Water consumption for different uses (CMD) R “' E!ﬂuont o | - ,‘;

\

— oy

Recycle,On Land For Gardening ?‘f'_

[ndastrisl Cooling, spraying In mine pits o ' NA o
M - T Arsian apad bbb b

d) Waste Waster Treatement

Have you installed STP or ETP

Yes

1. Sewage Treatment Plant: Yes
2. Effuent Treatment Plant: Yes

3. Combined Treatment Plant: No

Sewage Treatmeht Plant

Capacity{CMD)
100.00

Prefiminary: -Yes Prefiminary Treatement: Bar Screens,Grit Chamber,0il & Grease Removal - +
Primary: Yes Prfmary'ﬂutcmont' TSR R

Secondary: Yes Secondary Treatement: ' Anaerobic Treatment System Activated Sludge Process {ASP), Secondary Clarifier
Tertiary:  Yes Tertiary Treatement:  Sand & Carbon Filter,Chlorination

Advance: Yes Advance Treatement:  Reverse Osmosis

Effivent Treatment Plant

Capacity(CMD)
10

Preliminary: Yes Preliminary Treatement: Bar Screens,Grit Chamber,Oil & Grease Removal

Primary: Yes Primary Treatement: Neutralization Tank,Primary Clarifier / Settling

Secondary: Yes Secondary Treatement: Anaerobic Treatment System,Activated Sludge Process (ASP),Secondary Clarifier

Tertiary; Yes Tertiary Treatement: Sand & Carbon Filter,Chlorination,UV Treatment
Advance: Yes Advance Treatement: Reverse Osmosis
e) Other waste generation details

1) Municipal Solid Waste

;) Blodegradable Waste(kg/day) " b) Recyclable Waste(kg/day) c) Domestic Hazardous Waste(kg/day)
0 0

- Air Poliution

Whether D.G. Set Installed
Yes

mm _i Unit i| Stack Height in meter )[ Accoustic Enclosure for nolse control
Ltr/day

s

Do you have Bolier Installed
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pave adequate facility for collection of sa
stion “Emission regulations Part-lli" ( Decen?:)glf slgggn)nssmns I e fnth O PATASS, Pttty e 48 per S e

pole Platform Ladder
i No No

FATSmatar Permissible Limiting concentration ~ Latest 3 Sampling Dates |
1st Date 2nd Date 3rd Date

B NA -"‘A‘———j
ama—jma oD G ]

Thether you have provided Oniine Continuous Emission Monitoring Systems (OCEMS)
0

uantity of ash generated from Boiler (Tonnes/ month):

lode of Disposal of Boiler ash
'rovision Of Alternate Elactric Supply

=)

ieparate Electricity Meter Provided to Pollution control Devices

g

Jazardous Waste

“HWSDF Details
~HWTDF Facllity Name CHWTDF Membership Number

5URYA CENTER TREATMENT FACILITY PVT LTD S5C20242504571

Hazardous Waste Details S

Description " Waste Category
e ———

Incineration Ash 37.3
STPETP 35.3
Used Oil "
;.L-"'-—-—"'—-——.—

| Non-Hazardous Waste aspect
Description [Quntity J[UOM |[ Treatment Treatment _|[Remarks

. O N RN LN

5. Additional Information

::s you have Bio Medical Waste Management Committee Constituted

Average Cost (O & M) for ETP/STP
6500000
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SURYA CENTER TREATMENT FACILITY PVT. LTD.

BIO MEDICAL WASTE DISPOSAL PLANT

i ' SANGLI 416416
CST-NO. 79,79A, 80 ARWADE MILL, BALAJI MILL ROAD, NORTH SHIVAJI NAGAR,
Tol. No.: 8411811005 Mob: 9823184999, GSTIN - 27ABJCS9911R1ZC
MPCB Licener No. : Format 1.0/CC UAN No. 0000146751/CR/230200193211R1ZC

-

Registration Certificate

- 5:::? ) R
Offline Verification
Certificate # : SC20242504571

This is to certify that Government Medical College & Hospital Miraj, A/P. Miraj., , Miraj City, Tal. : Miraj,
Dist. :Sangli, Pin: 416410 is registered with Surya Center Treatment Facility Pvt. Ltd. Sangli for
Management of Bio Medical Waste in accordance with, the provision of Bio Medical Waste Management

Rules, 2016, as amended and in conmpliance with the provisions of CPCB guidelineds.
Dr. Prakash Dattatray Gurav

Date: 30-11-2024 |

1 Authorized Person of HCE
. {Name and Designation) Dean

2 Bombay Nursing Home Act Registration Details .
BNH Registration Number : Not obtained
BNH Issue Date Not Available
Total Number of beds 315
BNH Validity (Form 'c’) Not Available

3 Common Treatment Facility Reistration Details -
Date of Registration 01-11-2024
No. of Beds Registered 315
Registration Validity 31-03-2025

4 Renewal of CTF Membership (if Applicable) -
Renewal Date 31-03-2025
No. of Beds Registered - 315

5 MPCB Consent (Establish/ 1st Operate/Renewal) Details -
Concent / CCA Number —
Issue Date S
Validity Upto —_

Remarks: CCA NOT OBTAINED APPLICATION NOT SUBMITTED.
] '!zéjmua Bajeers
Yex -

Authorized Signature
Name: Meghna Kore
Designation: Director
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| | Maharéshtra Jee
» Jalbhavan" Near Guest House, Sout
| " sangli-Miraj Road.

4

7

ubmission of online quotations
X Dr. Hemant Vasekar .A.S
Project Director

| DGIPR 2024-25/3392
‘ - Tt

et website www.smad@Q.oy. e
‘ is 07/10/2024 up to 3.00 PM. |

Division Sangli

o
van Pradhikaran Works
h Sivaji Nagar,

Phone (0233) 2322884 " Fax (0233) 2322449
 Email Address:

Advertisement ata

Underground Drainage -Scheme for .
Coliege And Residential Staff Quarters Campus, Tal-
Miraj, Dist.- Sangli. in the state of Maharashtra Valued
(Without GST) Rs. 1037.86 lakhs, The E-Tender details are
available on www.mah e ureaovin from dated
TI0B/2024. " ;- r + E L TR FITEL

All relevant 'dat'e Wi"beasperthetender pUthh ed in
web portal www.mahatenders.gov.in .

Date - 26/09/2024 = . o
| | oo (Amit Ade)
) Executive Eng‘n“r

Maharashtra Jeevan Pradhi

GOVERNMENT OF KARNATAKA

PUB ' |
UBLIC WORKS DEPARTMENT

www.kpwd.gov.in)

Office of the Executive Eng ‘

903 Fic e Engineer, PWD S

{ €nd Floor, PWDTAme_xure Building, K.R. g;?g.ga‘gf . QMS‘OH’
| Em “;19'?0&1& No. 080-22133370 - SRngarr - 01
| _E’pﬁiﬂ : hm,):'i;k,;?,;fi‘ifj;ﬁgf';‘dd"@Yaf’mo.clam

B R T T e e o IV #/portal/portal-ho

M re:ngsa NOTIFICATION NO - 17/2024:25
tem-rate ten o TED : 24.09,2024 |
Sub Dj > tenders, for the work in K |

U Division undar thie ~m- " KPWD No.01 South

- e T
TN e R

P
ety -

karan Division Sangli |
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